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Fire in Ambala Cantt. 

2473. Shri A. N. Vidyalankar: Will 
the Minister of Defence bE'!' pleased to 
state: 

(a) whether Government are aware 
that a disastrous fire broke out in one 
of the main bazars of Ambala Cantt. 
(In the night of 2Znd March, 1963, 
which destroyed a dozen shops result-
ing in irreparable and heavy loss of 
goods and property worth several 
lakhs; 

(b) whether it is a fact that the 
Cantonment Board, Ambala Cantt. 
does not possess even the minimum 
prescribed requirements of fire fight-
ing equipment and staff; and 

(c) if so, the steps taken in this 
connection? 

The Deputy Minister in theMlnistry 
of Defence (Shri D. R. Chavan). 
(a) Yes, Sir. Ten shops were damag-
ed in this fire. The cause of the ftnt 
etc. is being investigated by a Com-
mittee of the Cantonment Board. The 
result of the investigation is awaited. 

(b) No, Sir. The Cantonment 
Board, Ambala maintains an adequate 
fire brigade according to the prescrtb-
ed requirements of fire fighting equip-
ment etc. In addition there are t 
other units of fire fighting services 
available in the Cantonment 

(c) D<les not arIse. 
Accou.ats of Chlldren's Film Society 

2474. Shrl Yashpal Singh: Will the 
Minister of Information & Broadcas$-
Jng be pleased to state: 

(a) whether it is a fact that the 
Accountant General, Central Reve-
nues, conducted a special audit of the 
accounts (If Children's Film Society; 
and 

(b) if so, what are the findings 
and whether the report will be laid 
on the Table? 

Th~ Deputy Minister In the Minis-
try of Information and Broadcastln8 
(Shri Sham Nath): (a) Yes, Sir. 

(b) Attention is invited to para 93 
of the Audit Report (Civil) 1953, 
which was laid on the Table of the 
Sabha on the 18th April, 1963. 

Children's Film SOCiety 
2475. Sbri Yas~1 Singh: Will the 

Mircister of Information and Broad--
casting be pleased to state: 

(a) whether it is a fact that the 
International Centre of Films for 
Children. Brussels, sanctioned a sum 
of $1,000 in 1960 to the Children's Ji'j)m 
Society in connection with the hold-
ing of International Presentation of 
Film Programmes for Young People,; 
and 

(b) it so, how and when this sum 
was recejved and entered in the boob 
of the Society? 




